Company: Sol Infotech Pvt. Ltd.

courtjfikutchehry

.com Website: www.courtkutchehry.com

Printed For:

Date: 21/10/2025

State Bank of India Vs Sampat Parasram Rathod & Anr

Regular Appeal No. 34 Of 2024

Court: Debts Recovery Appellate Tribunal, Mumbai Bench
Date of Decision: Nov. 5, 2024

Acts Referred:
Sick Industrial Companies (Special Provisions) Act, 1985 a€” Section 22(1)#Recovery Of Debts
And Bankruptcy Act, 1993 &€” Section 1(4), 2(g), 19, 19(3A), 24

Hon'ble Judges: Ashok Menon, Chairperson
Bench: Single Bench
Advocate: Vivek Sawant

Final Decision: Allowed

Judgement
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